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“The joint Committee may now conduct independent inspection and give a further report of the 

compliance status before the next date by e-mail at judicialngt@gov.in preferably in the form of 

searchable PDF/OCR Support PDF and not in the form of Image PDF”.  

 

2.0 Inspection of M/s The Kisan Sahkari Chini Mills Ltd., Gajraula, Hasanpur, Amroha, U.P. on 

07.12.2021 by Joint team of officials from CPCB and Regional Office, UPPCB, Bijnor. 

 

In compliance to the aforesaid direction, a joint team of officials from Central Pollution Control Board 

(CPCB), Delhi and Regional Office, Bijnor Uttar Pradesh Pollution Control Board (UPPCB) visited the 

unit M/s The Kisan Sahkari Chini Mills Ltd., Gajraula, Hasanpur, Amroha, U.P. premise (“hereafter 

referred as the Unit”) on 07.12.2021.  

1.0 Background 

Hon’ble NGT vide order dated 12.04.2021 in the matter of M/s Kisan Sahkari Chini Mills Ltd., 

Gajraula, Hasanpur, Amroha Vs Member Secretary, U.P. Pollution Control Board & Ors. in O.A. No. 

24/2020 had directed following: 

JOINT INSPECTION REPORT OF M/S THE KISAN SAHKARI SUGAR MILLS LTD., 

GAJRAULA, P.O-HASANPUR, DISTRICT AMROHA, U.P., ON 07.12.2021 IN 

COMPLIANCE TO DIRECTION ISSUED BY HON’BLE NATIONAL GREEN TRIBUNAL 

IN O.A. NO. 24/2020, IN THE MATTER OF M/S KISAN SAHKARI CHINI MILLS LTD., 

GAJRAULA, HASANPUR, AMROHA VS MEMBER SECRETARY, U.P. POLLUTION 

CONTROL BOARD & ORS. – REG.  

mailto:judicialngt@gov.in
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3.0 Joint Inspection report of M/s The Kisan Sahkari Sugar Mills Ltd., Gajraula, Uttar Pradesh

      

1.  Date of Inspection 07.12.2021 

2.  Name of the unit with complete 

postal address 

M/s The Kisan Sahkari Sugar Mills Ltd., Gajraula, P.O-

Hasanpur, District Amroha, U.P., Pin Code- 244241 

 

3.  Name of Contact person Designation Contact No & E- mail 

 Sh. M. P. Singh Chief Chemist Contact-9354279205,  

E-mail-sugarfed244241@yahoo.co.in 

4. Spatial Co-ordinates 

Latitude and longitude (in 

Decimal format only) 

Latitude: 28.708771 

Longitude: 78.312374 

5. Year of commissioning 1983 

6.  Type of Sugar Mill Standalone Sugar Mill (Double Sulphitation) 

7. Co-generation capacity, MW Not applicable 

8. License capacity of sugar Mill 

(TCD) 

2500 TCD 

9. Average actual crush rate 

(TCD) 

2382.35 TCD- (including stoppages) 

10. Attached Distillery capacity, 

KLPD 

Not applicable 

11. Quantity of Juice/Syrup/BH 

diversion to distillery, MT/day 

No diversion of Juice/Syrup/BH diversion to distillery 

12. Consent status& its Validity 

with date 

a. Air Consent 

 

b. Water consent 

 

c. Hazardous Waste 

Authorization 

 
 

Yes, valid up to 31.12.2022 (Annexure-I) 
 

Yes, valid up to 31.12.2022 (Annexure-II) 

Yes, valid up to 30.04.2025 (Annexure-III) 

 

13. NOC from CGWA/UPGWD  Yes, valid up to 03.10.2026 (Annexure-IV) 

Withdrawal permission: 

S.N. 

Bore-

well 

No. 

Date of 

construction 

Rate of 

withdrawal 

(m3/hr) 

Max. 

permitted 

annual 

extraction 

1 I 27.12.1983 72.00 105120 m3 
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4.0 OPERATIONAL STATUS 

S.No. Particulars 

1. Start period of crushing season 06.11.2021 

2. No. of operational days at the time of inspection 31 days 

3. Operational status Operational 

4. Sources of fresh water  

a. Bore well/Tube well/ Any other & its Numbers Bore well- 01 no. for sugar plant and 

residential consumption of fresh 

water 

b. Flow meter Installation at wells  Yes 

c. Reading of Flow Meter during visit  Totalizer= 476829 m3 

d. Any Logbook maintained (Yes/No), if yes, attach. Yes, attached as Annexure- V 

e. Quantity of water withdrawal (KLD) Average withdrawal from bore well 

as per log book from 20.11.2019 to 

06.12.2019 (i.e. 17 days) = 271.71 

KLD 

(Effluent of cane= 114.05 L/ton) 

Previous day (i.e. 06.12.2021) 

withdrawal = 300 KLD 

5. Fresh water consumption (KLD)- Average 

a. Sugar plant:  

i. Cleaning washing and machinery cooling make-up 

ii. Spray pond/PCT make-up  

iii. Any other, such as Cleaning and human 

requirements including lab requirements 

Fresh water consumption in sugar 

plant was replaced by ETP treated 

water and steam condensate as well 

as excess condensate except human 

requirements and laboratory, which 

were fulfilled by fresh water from 

bore well. 

Total Sugar unit (Utility Section) As per record, average treated 

effluent water used in sugar process 

from 24.11.2021 to 06.12.2021= 

32.18 KLD 

b. Co-generation/Boiler section: 

 

      i.  WTP –boiler make-up, regeneration, backwash, reject 

etc. 

     ii.  Cooling tower make-up 

 

     iii. Wet Scrubber make-up 

 

 

     iii. Any other, such as ash quenching  

Co-generation= Not installed 

Boiler section= water from steam 

condensate 

 

 

Cooling tower make-up= from 

excess condensate 

Wet Scrubber make-up= from 

Sulphate Recovery System (SRS) 

water 

Ash quenching= from SRS water 
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           Total co-generation unit Not applicable 

           Total Industrial - 

c.  Residential etc. 239.53 KLD 

d. Total fresh water Consumption (KLD) 271.71 KLD 

e. Log book maintained (Yes/ No) If any, details to be 

collected 

Refer Annexure-V 

6. Specific water consumption, L/t of cane  

7. Details of Hot &Cold-water recycling system Number       Capacity 

a.  Details of Hot water UGR. 01 48 m3 (Mild steel 

tank) 

b. Cold water UGR and cooling towers 01 850 m3  

c. Hot water- Location of flow meter & its Installation  Flow meter 

installed 

(Yes/ No) 

Flow meter  

reading 

1. Imbibition water at mills  Yes Totalizer-20055 m3 

2. Filter cake wash water at rotary vacuum filter  Yes Totalizer-29415 m3 

3. Sugar melting, pan boiling, molasses conditioning Yes PAN- 45398 m3 

4. Wash water at Centrifugal Yes Totalizer-8687 m3 

d. Cold water -Location of flow meter & its Installation. Flow meter 

installed 

(Yes/ No) 

Flow meter  

reading 

1. Power turbine cooling  Yes Totalizer-34885m3 

2. Mills, fibrizer bearing, pumps cooling Yes Totalizer-96977m3 

3. Wet scrubber make-up Yes Totalizer-23300m3 

4. SO2 gas cooling  Yes Totalizer-71687m3 

5. B and C massecuite cooling  Yes Totalizer-2915 m3 

6. Final molasses cooling  Yes Not started due to 

cold weather 

7. Others  Not applicable 

8. Waste water (Influent) generation (KLD) 

a. Process cooling  tower /spray pond over flow (for double 

sulphitation) (SRS Outlet) 

Spray pond over flow= 60.12 KLD 

b. Mills, boiling house, D.M./ R.O. Plant boilers etc. 180.88 KLD 

c. Common / total influent generation.        180.88 KLD (as per log book from 

20.11.2021 to 06.12.2021) 

9. Waste water (Effluent) discharge, KLD 164.18 KLD (as per log book from 

20.11.2021 to 06.12.2021) 

10. Effluent discharge, L/t of cane 68.91 L/t of cane 

11. Treated effluent used from lagoon for irrigation, KLD Treated effluent used from lagoon 

for irrigation cannot be calculated as 
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flow meter installed at lagoon is non-

functional. However, the total treated 

water is being recycled to the sugar 

process.  

12. Spray pond /PCT overflow Flow meter 

installed 

(Yes/ No) 

Flow meter  

reading 

a. Flow meter Installation (Yes/No) Yes Totalizer= 38220 m3 

b. Provision of separate spray pond overflow treatment  Yes 

c. Brief description of spray pond over flow treatment 

process  

 

1. Order of stages: 

Spray pond overflow water 

collection tank (addition of lime, 

alum and poly electrolyte → 

Reaction mixer → Micro settler → 

ETP equalization tank. 

 

Sludge from SRS is collected and 

dried in sludge drying bed. 

13. Details of tube cleaning method adopted (chemical/ 

hydrojet/ any other appropriate method if any), provide 

details 

Chemical and Brushing (Caustic 

Boiling) at an interval of 20-25 days. 

14. Availability of Hazardous tank to collect wash water 

generated during chemical/Mechanical cleaning of 

evaporator tubes. (Yes/No), if Yes give Details.  

Hazardous tank- 01 no. 

Capacity- 260 m3 

15. Condensate polishing system adopted by the factory (for 

boilers >45 kg/cm2 steam pressure) 

Boiler capacity is less than 45 kg/cm2 

steam pressure  

 

Details of Boiler: 

2 x 20 TPH Boiler equipped with 

individual wet scrubber and a 

common stack with height of 30 

metres from ground level. 

 

1 x 30 TPH Boiler equipped with 

wet scrubber with stack height of 30 

metres from ground level. 

Quantity of  excess condensate used as fresh water,  KLD Yes 

Quantity- 241.24 KLD (as per log 

book from 20.11.2021 to 06.12.2021 

16. Construction of small pits with smooth inner surface 

with ceramic tiles in the centrifugal section. (Yes/No), 

give details 

Yes 

17. Mixing arrangement in equalization tank  Diffusers 

18. Type of aeration in aeration tank Diffused aeration 
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Diffused/ surface/ any other 

19. Tertiary treatment (Yes/No), give Details Yes, Multigrade Filter (MGF) & 

Activated Carbon Filter (ACF) 

20. Schematic diagram of ETP (flow chart to be collected)  Refer Annexure- VI 

21. Rain water harvesting system adopted  No 

22. Treatment capacity of ETP (KLD) 500 KLD (as reported by unit 

representative) 

23. Unit with sizes/capacity Retention 

Time/Contact 

Time 

(Mentioned in 

CPCB charter) 

As per Industry 

  

1. Bar screen Chamber 30 minutes Installed on ETP 

inlet 

2. Oil & Grease Tank 45 minutes 45 minutes 

3. Equalization Tank with aeration 6 hrs 10.42 hrs 

4. Primary Clarifier 5-6 hrs 3.57 hrs 

5. Anaerobic Tank 3-5 days 08 days 

6. Aeration Tank  24-28 hrs 29 hrs 

7. Secondary Clarifier 7-8 hrs 10.50 hrs 

8. Multi Grade Filter - 88.50 L/m2/min 

9. Activated Carbon Filter - 88.50 L/m2/min 

10. Sludge Drying Beds - 10 days 

24. Any further treatment after ETP  No 

25. Brief processing details (flow chart)  Refer Annexure- VI 

26. ETP Analysis (Performance Parameters) Refer Table No.-1 

27. Number of Piezometric wells available in the unit premises: Yes, 01 no. 

28. Storage of treated Effluent 

 a. No. & size of lagoons 01 no.  

Dimension- 60 m x 40 m x 2.5 m   

Capacity/Size- 6000 m3 

b. Retention time  15 days 

c. Lagoon type- permeable/impermeable  Impermeable type 

29. Sludge Handling Process (Yes/No), gives details.                        

 a. Sludge Digestion Method  No sludge digestion 

b. Sludge Drying Process Sludge drying bed  

Capacity- 26 m3 (06 nos.)  

c. Final Disposal of Sludge  Distributed to farmers as manure for 

Agricultural field application 

d. Whether mechanical sludge handling system installed No, manual sludge handling 

30. Any Hazardous Substances (Yes/No), if yes, give details. 

(Quantity & way of Disposal) 

Yes, Schedule I (Category 5.1)- Used 

Oil 

Permitted Quantity (ton/annum)- 2.5 

KL/annum 
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Way of Disposal-TSDF/Authorized 

recyclers  

31. Manpower employed for ETP operation & maintenance Total- 08 nos.  

32. Details of irrigation system & treated effluent used 

quantity 

As per irrigation management 

plan/observation made during the 

visit 

1. Own land area for irrigation  Yes, 23 Hectares 

2. Farmer land area and their agreement   05 Hectares  

3. Net effluent generation left for Irrigation (KLD) Flow meter was not in operation 

4. Flow meter to measure amount of water used for 

irrigation. 

Treated effluent used from lagoon 

for irrigation cannot be calculated as 

flow meter installed at lagoon is non-

functional. However, the total treated 

water is being recycled into the 

utility section. 

5. Distance of land Area from the Unit (Km) 01 km approx. 

6. Total Available Area (Hectare) 28 Hectares 

7. Soil Texture of land (Sandy, Sandy loam, Loam, Clay 

loam, Clay) 

Sandy 

8. Crop area under effluent application 28 Hectares 

33. Cleaning mechanism at Mills and factory floor Dry cleaning 

34. Color coding of pipelines for water distribution network  No 

35. Mode of disposal (route to reach Ganga) Unit → Bagad (10 km from unit) → 

Mahua River  

36. Details of Air Pollution Control System 

1. Emission control system or Air Pollution Control 

Device (APCD) installed 

Yes 

2. Name of installed Emission control system/APCD Wet Scrubber (03 nos.) 

3. Stack height 

 

1. Common stack with height of 30 

meters from ground level for 20 

TPH boiler (02 nos.) 

2. Stack height of 30 meters from 

ground level for 30 TPH boiler 

(01 no.) 

4. Stack monitored No 

37. Ash Details: Ash quenching is done by effluent of 

Sulphate Removal System (SRS)  

Method of disposal of Ash Disposal on low lying area 
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5.0 OBSERVATIONS  

A. Observations w.r.t. the sugar mill: 

 

1. The unit is engaged in production of sugar by Double Sulphitation Process with consented 

capacity of 2500 TCD using sugarcane as the raw material. The unit has restricted the maximum 

daily discharge of treated trade effluent to 250 KLD and Cooling Tower Blow Down to 250 KLD 

and only one outlet is allowed for treated effluent discharge. The unit was found operational 

during the inspection on 07.12.2021. 

2. The unit has started its crushing season 2021-22 on 06th November, 2021. 

3. The unit has valid Consent to Operate under section 21/22 of the Air (Prevention & Control of 

Pollution) Act, 1981 (as amended) and under section 25/26 of Water (Prevention & Control of 

Pollution) Act, 1974 (as amended) for discharge of effluent, both valid up to 31.12.2022.  

4. The unit has valid Authorization issued under the provisions of Hazardous and Other Wastes 

(Management and Trans-Boundary Movement) Rules, 2016 for storage and disposal of hazardous 

wastes valid up to 30.04.2025. 

5. As per Daily Manufacturing Reports (DMRs) provided by the unit, it was observed that on the 

day of inspection the unit was crushing 2400 TCD of cane, which is under the consented capacity 

i.e. 2500 TCD. As per DMRs provided by the unit, average cane crushing from 20.11.2021 to 

06.12.2022 is found to be 2382.35 TCD, which is also under the consented capacity of 2500 

TCD. 

6. The unit has an agreement with the Bharat Oil & Waste Management Ltd. (BOWML) for storage 

and disposal of hazardous wastes. The unit has permitted quantity (ton/annum)- 2.5 KL/annum of 

used oil under Schedule I (Category 5.1) of Hazardous and Other Wastes (Management and 

Trans-Boundary Movement) Rules, 2016 as per consent issued by UPPCB. 

7. The unit has one Hazardous Tank with capacity of 260 m3. 

8. The excess condensate is used in cooling tower make-up. 

9. The unit has 03 boilers with capacities of 20 TPH, 20 TPH, and 30 TPH, respectively. The boilers 

are equipped with wet scrubber and stack height of 30 meters from ground level. The boilers of 

20 TPH are equipped with individual wet scrubber and common stack with height of 30 meters 

from ground level. 

10. The unit has installed Wet Scrubber as air pollution control device in which effluent of spray 

pond overflow was being used. 

11. The unit has established Environmental Management Cell for proper monitoring and management 

of issues related with environment in the unit premises. 

12. The team has observed Environmental Laboratory well equipped with analytical reagents and 

necessary equipment used for analyzing various parameters of sugar effluent i.e. pH, COD, BOD, 

TSS, etc. 

13. The unit has used excess Condensate generated from sugar mill, which was cooled through 

cooling tower and used as raw water. 
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14. The unit has separate Sulphate Removal System (SRS) installed for treatment of spray pond 

overflow, which is treated in the following order: Spray pond overflow → Water collection tank 

→ Reaction mixture (addition of lime, alum and poly electrolyte) → Micro settler → ETP 

equalization tank. 

15. The unit has installed Sulphate Removal System (SRS) with capacity of 250 KLD. The treated 

effluent from SRS outlet is combined with ETP equalization tank. 

16. The team has observed that separate flow meters were not installed for mill house and boiling 

house to calculate the effluent generation from these processing units. 

17. As informed by unit representative, the generated boiler ash was disposed to fill the low lying 

areas. 

18. After the tertiary treatment unit, the joint inspection team observed an outlet channel opened 

towards the agricultural field and the treated effluent from lagoon is also having discharge point 

for irrigation purpose (Pic-8). 

19. It was observed that the ash handling system at wet scrubber was not proper and it needs 

maintenance.  

20. The team has observed that the unit has not implemented the color coding of pipelines for water 

distribution network in the ETP. 

 

B. Observations w.r.t. the Effluent Treatment Plant (ETP): 

 

1. The ETP was found operational during the visit. 

2. The unit is having ETP with treatment capacity of 500 KLD for treatment of effluent generated 

from various sections of sugar mill. No separate flow meters were installed at Mill House, Boiling 

House, hence effluent generation from both the sections cannot be calculated separately. 

However, flow meter was found installed between Equalization Tank and Primary Clarifier for 

inlet effluent monitoring and flow meter was also installed after ACF to monitor actual treated 

effluent. 

3. The unit has one impermeable Lagoon having capacity of 6000 m3 (60 m x 40 m x 2.5 m) to store 

treated effluent. Flow meter was found installed at the outlet of the Lagoon, although it was not in 

operation. However, as per representative of unit, the total treated water is being recycled into the 

sugar process. 

4. The total average (actual) effluent generation at ETP inlet is 180.88 KLD during 20.12.2021 to 

06.12.2021. The average treated effluent discharge is 164.18 KLD during 20.12.2021 to 

06.12.2021 which is reused in process as well as for irrigation purpose.  

5. The ETP comprises of Bar screen → Oil & Grease trap with Mech. Oil Skimmer → Equalization 

tank with air grid → Flash Mixer → Flocculation Mixer → Primary clarifier tube settler 

→Anaerobic Tank → Aeration Tank with diffuser → Secondary Clarifier → Chlorination → 

Multi Grade Filter → Activated Carbon Filter →Treated water storage Lagoon. 

6. Flow meter was found installed between equalization tank and primary clarifier for ETP inlet 

flow measurement (Totalizer= 6150 m3) and outlet (Totalizer= 3006 m3). 
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C. Compliance status w.r.t. discharge norms: Compliance/Non-compliance: 

 

1. Analysis results of sample collected from Effluent Treatment Plant (ETP) are shown in Table-1 

below: 

Table- 1: Analysis results of samples collected from Effluent Treatment Plant (ETP) 

Sample 

Analysis 

Color 

(Hazen) 

Sulphur/ 

Sulphate 

( mg/L) 

pH COD 

(mg/L) 

BOD      

(mg/L) 

TSS    

(mg/L) 

TDS 

(mg/L) 

O & G 

(mg/L) 

MLSS/ 

MLVSS 

(mg/L) 

ETP Inlet 32 97 3.9 4469 2354 370 2232 - - 

Aeration 

Tank 

- - - - - - - - MLSS-

2399 

Secondary 

Clarifier 

Outlet 

10 118 7.6 56 21 13 672 - - 

ETP Outlet 17 104 7.2 59 18 14 500 BDL - 

Lagoon 16 86 7.5 122 42 48 516 - - 

OCEMS - - 8.01 78.6 7.2 8.8 - - - 

Notified 

standards 

for land 

disposal 

- - 5.5 - 

8.5 
250 100 100 2100 10 - 

Heavy Metal 

ETP inlet 

As- BDL, Cd- BDL, Co- BDL, Cr- 0.02 mg/l, Cu- 0.32 mg/l, Fe- 38.32 mg/l, Mn- 0.39 

mg/l, Ni- 0.01 mg/l, Pb- 0.08 mg/l, Sb- BDL, Se- BDL, V- BDL, Zn- 0.16 mg/l 

Heavy Metal  

ETP outlet 

As- BDL, Cd- BDL, Co- BDL, Cr- BDL, Cu- BDL, Fe- 0.18 mg/l, Mn- BDL, Ni- BDL, 

Pb- BDL, Sb- BDL, Se- BDL, V- BDL, Zn- BDL 

 

2. The analysis results of samples collected from ETP outlet (pH- 7.2, COD- 59 mg/l, BOD- 18 

mg/l, TSS- 14 mg/l, TDS- 500 mg/l and Oil & Grease- BDL) and lagoon (pH- 7.5, COD- 122 

mg/l, BOD- 42 mg/l, TSS- 48 mg/l, TDS- 516 mg/l) are complying with the notified standards for 

land discharge i.e. pH- 5.5-8.5, COD- 250 mg/l, TSS- 100 mg/l, TDS- 2100 mg/l and Oil & 

Grease- 10 mg/l. 

3. MLSS value of 2399 mg/l in Aeration Tank of ETP indicates presence of biomass near desired 

level (2500-3000 mg/l). 

4. Based on calculation, the unit is also complying with the conditions of effluent discharge i.e. 

164.18 KLD (68.91 Lit/T of cane crushed) against restricted quantity of treated effluent i.e. 250 

KLD and Cooling Tower Blow Down i.e. 60.12 KLD against restricted quantity of 250 KLD as 

per water consent issued by UPPCB to the unit. 

5. The unit has installed Online Continuous Effluent Monitoring System (OCEMS) at ETP outlet. 

The team observed and noted the OCEMS readings as pH-8.01, COD-78.6, BOD- 7.2, TSS-8.8, 

TOC- 17.9 and Flow- 5.8 m3/hr. 
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Table-2:  Analysis results of sample collected from SRS inlet 

Sample 

Analysis 

Color 

(Hazen) 

Sulphur/ 

Sulphate 

( mg/L) 

pH COD 

(mg/L) 

BOD      

(mg/L) 

TSS    

(mg/L) 

TDS 

(mg/L) 

O & G 

(mg/L) 

MLSS/ 

MLVSS 

(mg/L) 

SRS Inlet 26 933 6.6 369 107 171 1976 - - 

 

6. The analysis results of sample collected from SRS inlet shows pH- 6.6, COD- 369 mg/l, BOD- 

107 mg/l, TSS- 171 mg/l, TDS- 1976 mg/l. At the time of inspection, no flow from the outlet of 

SRS was observed therefore sample from the outlet of SRS was not collected. 

 

D. Sludge management system: 

 

1. Sludge is collected from ETP section in the following order of stages: Primary clarifier + 

Secondary clarifier → Sludge drying bed → Naturally dried. 

2. The activated sludge is being recirculated to Aeration tank through recirculation pump and 

Filtrate from sludge drying bed is again received in Equalization tank for treatment. 

3. The ETP has provision of manual sludge handling system. The unit is having 06 nos. of sludge 

drying beds having capacity of 156 m3 (26 m3 x 06 nos.) and sludge is distributed to farmers as 

organic manure. 

 

E. Observations w.r.t. the fresh water withdrawal, Ground water analysis  

 

1. The unit has obtained NOC from Uttar Pradesh Ground Water Department (UPGWD) for one 

bore well to withdraw ground water to meet the domestic and sugar mill fresh water requirement. 

2. The unit has installed one Bore-well for fresh water source in the unit premises, which is used for 

supply of fresh water in the unit for sugar manufacturing process as well as for domestic 

purposes. 

3. It was observed that fresh water consumption in sugar plant was replaced by ETP treated water 

and steam condensate as well as excess condensate except human requirements and laboratory, 

which was fulfilled by fresh water from bore-well. 

4. The unit has permission to abstract groundwater from existing bore-wells at the rate of 72 m3/hr 

(i.e. 105120 m3 permitted annual extraction) as per No Objection Certificate (NOC) from Uttar 

Pradesh Ground Water Department (UPGWD), which is valid up to November 3rd, 2026. It is 

observed that the unit has an average fresh water abstraction of 32.18 m3/day (from 20.11.2021 to 

06.12.2021) from existing bore-well, which is under permitted value i.e. 1728 m3/day.  

5. The unit has one piezometer well in the unit premises (Latitude – 28.708768, Longitude – 

78.312365, water level reading – 19.30 m at 24.58°C). 

6. The month wise details of fresh water abstraction from 20th Nov, 2021 to 06th Dec, 2021 is given 

in Table below: 
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Table- 3: Details of fresh water abstraction for industrial usage (from 20th Nov. 2021 to 06th 

Dec.-2021) 

 

Bore-well No. Fresh water abstraction (KLD) 

Bore-well- I Average- 32.18 KLD 

Total consumption Total- 547 KL 

Fresh water consumption in lit/T of Cane Crushed 13.5 lit/T of Cane Crushed 

 

7. Ground water sample were collected from single bore-well installed in the unit premises. The 

analysis results of the samples are placed in the Table below: 

 

Table-4: Analysis results of samples collected from Bore well within unit premises 

 

Parameters Hand pump located 

outside Sugar Mill 

Bore well located 

inside the unit 

premises 

BIS IS 10500:2012 (Permissible 

limit in absence of alternative 

source) 

pH 7.8 7.6 6.5-8.5 

Conductivity (µmho/cm) 646 429 - 

COD (mg/l) BDL BDL - 

TSS (mg/l) 05 BDL - 

Total hardness as CaCO3 

(mg/l) 

327 251 600 

Total alkalinity as CaCO3 

(mg/l) 

310 217 600 

Chloride (mg/l) 22 16 1000 

Sulphate (mg/l) BDL 20 400 

Fluoride (mg/l) BDL BDL 1.5 

As (mg/l) BDL BDL 0.05 

Cd (mg/l) BDL BDL 0.003 

Co (mg/l) BDL BDL - 

Cr (mg/l) BDL BDL 0.05 

Cu (mg/l) BDL BDL 1.5 

Fe (mg/l) 0.15 1.68 0.3 

Mn (mg/l) 0.02 BDL 0.3 
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Ni (mg/l) BDL BDL 0.02 

Pb (mg/l) BDL BDL 0.01 

Sb (mg/l) BDL BDL - 

Se (mg/l) BDL BDL 0.01 

V (mg/l) BDL BDL - 

Zn (mg/l) BDL 0.59 15 

 

6.0 CONCLUSION: 

1. The unit is engaged in production of sugar by Double Sulphitation Process with consented 

capacity of 2500 TCD using sugarcane as raw material. The unit was found operational during 

the inspection. 

2. The unit has valid Consent to Operate under section 21/22 of the Air (Prevention & Control of 

Pollution) Act, 1981 (as amended) and under section 25/26 of Water (Prevention & Control of 

Pollution) Act, 1974 (as amended) for discharge of effluent, both valid up to 31.12.2022 and 

valid Authorization issued under the provisions of Hazardous and Other Wastes (Management 

and Trans-Boundary Movement) Rules, 2016 for storage and disposal of hazardous wastes valid 

up to 30.04.2025. 

3. The unit has an agreement with the Bharat Oil & Waste Management Ltd. (BOWML) for storage 

and disposal of hazardous wastes. 

4. The unit has established Environmental Management Cell for proper monitoring and 

management of issues related with environment in the unit premises. 

5. The team has observed Environmental Laboratory well equipped with analytical reagents and 

necessary equipment used in analyzing various parameters of sugar effluent. 

6. The unit has installed separate Sulphate Recovery System (SRS) with capacity of 250 KLD for 

treatment of spray pond overflow. It was observed that effluent from SRS outlet was added to 

equalization tank of ETP. 

7. The unit has ETP with treatment capacity of 500 KLD for treatment of effluent generated from 

various sections of sugar mill. No separate flow meter was installed at Mill House and Boiling 

House. 

8. The unit has one impermeable Lagoon having capacity of 6000 m3 (Retention time-15 days) to 

store treated effluent. Flow meter was found installed at the outlet of the Lagoon, although it was 

not in operation. 

9. The average actual effluent discharge is complying with the consent condition of maximum 

restricted mill effluent quantity of 250 KLD as well as notified discharge norms of 200 lit/T of 

cane crushed. 

10. Flow meter was found installed between equalization tank and primary clarifier for ETP inlet 

flow (Totalizer= 6150 m3) and outlet (Totalizer= 3006 m3), respectively. 

11. The unit has utilized quantity of treated effluent from lagoon for irrigation purpose, which cannot 

be calculated as flow meter is not installed at Lagoon. 

12. The analysis results of treated effluent sample collected from ETP outlet are complying with the 

standards notified in MoEF&CC Notification G.S.R. 35(E) dated 14th January, 2016.  
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13. The unit is having NOC from Uttar Pradesh Ground Water Department (UPGWD) for one bore 

well to withdraw ground water to meet the domestic and sugar mill fresh water requirement. 

14. The unit has an outlet channel after the tertiary treatment unit, towards the agricultural field, 

however, the treated effluent from lagoon is also having discharge point for irrigation purpose 

(Pic no.-08). However, as per MoEF&CC notification dated 14.01.2016, only single outlet point 

from unit is allowed. 

15. The ash handling system at wet scrubber was not proper which needs maintenance.  

16. The unit has not implemented the color coding of pipelines for water distribution network in the 

ETP. 

 

7.0 RECOMMENDATIONS: 

1. The unit shall install separate flow meters at mill house and boiling house to quantify the effluent 

generation. 

2. The unit shall make flow meter operational at the outlet of treated effluent storage lagoon to 

quantify the use of treated effluent for irrigation purpose. 

3. The unit shall maintain the proper record for ash disposal, sludge and press mud. 

4. The unit shall have only single outlet point discharge for treated effluent from ETP as per 

MoEF&CC Notification G.S.R. 35(E) dated 14th January, 2016. 

5. The unit shall make ample space for proper management of boiler ash. As per the observation of 

joint committee the boiler ash was found scattered and suspended in the air.  

6. As per consent conditions, the unit has the provision to use treated effluent in process as well as in 

irrigation, hence it is recommended that the unit shall maintain only single outlet point for treated 

effluent usage. (Pic no.-08).  

7. It is recommended to maintain the ash handling system at wet scrubber. 

8. The unit shall implement the color coding of pipelines for water distribution network in the ETP. 

 

 

8.0 INSPECTION TEAM 

  

S. No. Name of the inspecting 

officers 

Designation 

 

Signature 

1. Ms. Reena Satavan Sc-‘D’, Central Pollution Control Board, Delhi 
 

 

2. Mr. Anil Sharma 
Assistant Engineer, Regional Office, Bijnor, Uttar 

Pradesh Pollution Control Board 
 

3. Dr. Vivek Rana Research Associate-I, Central Pollution Control 

Board, Delhi 
 

 

4. Mr. Muktesh Chaudhari Senior Research Fellow, Central Pollution Control 

Board, Delhi 
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9.0 Photographs of M/s The Kisan Sahkari Sugar Mills Ltd., Gajraula, P.O-Hasanpur, 

District Amroha, U.P. 

 
Pic-1. Inlet of ETP 

 
Pic-2. Primary Treatment unit 

 
Pic-3. Anaerobic Reactor 

 
Pic-4. Filtration Unit 

 
Pic-5. Sludge Drying Beds 

 
Pic-6. Lagoon 
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Pic-7. SRS Plant 

 
Pic-8. Outlet channel for irrigation 

 
Pic-9. Laboratory at ETP 

 
Pic-10. Spray pond 

 
Pic-11. View of Ash management 

 
Pic-12. View of Stack 
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Pic-13. OCEMS Display 
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10.0 ANNEXURES: 

 

S.No. Annexures Annexure No. 

1. Air Consent Annexure No.- I 

2. Water consent Annexure No.- II 

3. Hazardous Waste Authorization Annexure No.- III 

4. NOC from CGWA Annexure No.- IV 

5. Photocopy of data recorded on log books of fresh 

water abstraction and consumption. 

Annexure No.- V 

6. ETP details with flow diagram. Annexure No.- VI 

7. Brief processing details (flow chart) Annexure No.- VII 

 




































